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2802. SHRl V. S. VUA"fiA RAGHA-
VAN: Will the .Minister of WORKS 
AND HOUSING be pleased to state: 

(a) wht!ther 37 labourers terminat-
ed. by the N.B.C.C. who were recruit-
ed for the construction works at 
Libya had liven any petition about 
the bad behaviour of the N.B.C.C. 
M'analement &nd the crtevances au'f-
ferred by them at Libya; and, 

(b) if so, the action taken thereon? 

'DHE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BIDS-
HMA NARAIN SINGH) : (a) A 
representation from 36 workers. who 
were sent back from Ghat Works in 
Libya, has been received. 

(b) The representation bas been 
examined. The workers had resorted 
to activities which were unlawful in 
Libya and were repatriatec:f. to India 
on the adviCe of the Libyan Govern-
ment. The allegation of bad behaviour 
against the NBCC management has 
not been found to be correct. The 
workers having violated the Employ-
ment Agreement signee! by them are 
liable for damages to the Corporation 
for breach of contract. 

LoIs of Pacldy dUe to Disease 

2803. SHRI L. S. TUR: 
SHRI R. L. BHATIA: 

Will the Minlster of AGRICUL-
TURE be pleased to state: 

(a) whettier Govermnent are aware 
that paddy croPs has been badly 
damaged by some disease in Amrit-
Bar aDd Gurdaspur Districts of Pun-
jab State; 

(b) jf sO, the &tepa taken by Gov-
ernment to assess the loases of vlcti-
mi8ed farmers; and 

(c) whether Government decided 
to compensate the :farmers from los--
ses 8l1d how much grant is being 
given ill lieu of that? 

THE JrlINlSTJIB 01' STAB IN 
THE MINISTRY OF AGRICULTUBI: 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): <a) 
The Government are aware of fhe. 
damage to the paddy crop due to. 
Bacterial Leaf Elight (ELS) disease 
in Amritsar and Gurdaspur districts. 
of Punjab State. 

(b) aDd (c). A team of agricultural 
scientists from the Central Govern-
ment have visitect the disease a11'ected 
areas to investigate the reasons and 
to suggest remedial measures for the 
future. 

Since eradicative measures against-
the disease are not yet known. it was 
not possible to mitigate the damage. 
The report of the team that visited 
Punjab has been considered by an eX-
pert group to suggest short and long 
term strategy to minimise the chances: 
of large scale development of the 
disease in the future. It haS been re-
commendea that tolerant varieties' 
with wider genetic base be distributed 
among the tarmers of the badly affec-
ted districts. It has alsO been recom-
mended that early transplanting in the 
Punjab and application of higher 
doses of fertilizers shoulci be avoided .. 

P .C.O. in AlI1Iac, Di8trIct 
Maharashtra 

2804. SHRI BAPUSAHEB PARU-
LEKAR: Wlll the Minister of COM--
MUNICATIONS be pleased to state:-

<a> whether it is a fact that Publie 
Call Office at village Ambet in AB-
bag District in )(aharashtra is con-; 
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neeted to auto exchaDle at Mandan- t ~ ',"~ ~ ",ti'l.<r ~ 
gad in RatDqiri district of Mahara- ~ nmr t ; 
Ibtra; 

(b) whether it is also a 'fact that 
Publ1e Call 01Bces are sanctioned in 
Vapdangad Taluka in Ratnagiri Dis-
trict at villages Muapral, Latawan, 
Panderi, Velas, Bankot, Vesu and 
Keluhi ClI\d they are not tonnt!Ctecl 
with Mandangad exchange and have 
not yet been opelW!d for want of 
Alluminium wire; and 

(c J the reesons for not connecting 
vnJ.aaes in the same -Taluka with 
Mandanpd exchange when Ambet 
Public Call Oftlce can be connectee 
with 14andangad eXchange? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA. 
TlONS (SHRI KARTIK ORAON): 
(a) Yes, Sir. 

(b) Public Call Offices at Muapral, 
Panderi, Velas, Vesvi (VesU) , and 
Kelashi have been sanctioned. Stores 
required for opening the p.e.Os are 
yet to be received. p.e.Os have not 
been sanctioned at Latawan and 
Bankot. 

(c) Long distance PCOs are pa-
rented to the nearest convenient ex-
change, after taking into considera-
tion engineering and traftic aspects. 
The above PeOs will be parented 
accordingly. 
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